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(b) if 0 detail of the compilations and 
j em ination; 

(c) if not, what are the con traints; 

(d) whether Government have taken any 
tep ' t6 make available to the public in 

any manner the latest technology on the 
above . mentioned subjects; and 

(e) if so, the detail thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SCIENCE AND 
TECaNOLOGY, ATOMIC ENERfJY, 
SpACE, ELECTRONICS AND OCEAN 
DEV LOPMENT (SHRI SHIVRAJ V. 
PATIL): (a) to (e). Information is being 
collected and will be 1aid on the Table of 
the Hou e. 
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Plan outlay for MadhYa Prade h for 
1983-84 

2903. HRI KAMAL NATH: Will tho 
Minister of PLANNING be pleased to 
state: 

(a) wheth r any deci ion has been takell 
about the plan outlay for Madhya Pradesh 
for 1983-84; 

(b) if 0, the amount sanctioned; 

(c) whether the performance of ate 
was al 0 reviewed in achieving th plan 
targ ts; and 




